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Nationalised Banks and their respective 
amount of loan during 1969-70; 

(c) the financial aid given by Govern-
ment for the year 1969-70; and 

Cd) the names of the industries and the 
quantum of financial aid given? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) to (d). The information is 
being collected and it will be laid on the 
Table of the House. 

Issue of Industrial Licences to 
Companies In Assam 

4562. SHRI JYOTIRMOY BASU: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state: 

(a) the number of industrial licences sanc-
tioned in Assam to the Companies under the 
control of each business group (as per report 
of the Monopolies Inquiry Commi ~ion and 
Industrial Licensing Policy Inquiry Com-
mittee), year-wise. during the last three years; 

(b) the amount of capital involved and 
items contemplated to be produced; 

(c) the number of licences actually uti-
lised by each business group; and 

(d) the number of licences cancelled, 
business group-wise? 

THE MINISTER OF INDUSTRIAL 
OP ~ INTERNAL TRADE 

AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): Ca) No license was issued to 
any undertaking belonging to or controlled 
by the Large/Larger Industrial Groups as 
~ned by the Industrial Licensing Policy 
Inquiry Committee, .for industrial units in 
Assam during the last 3 years. 

(b) to (d). Do not arise. 

RefUndI araated for Un.. Tieketl at 
Hownh Station due to TraJr/c Jam on 

Hownll BrIdge 

4563. SHRI JYOTIRMOY BASU: Will 
the Minister of RAILWAYS be pleased to 
state the number and toial value of the 
tickets which could not be used and refunds 
bad to be Ilf8llled at Howrah Station during 

the last one year, owing to traffic jams on the 
Howrah bridge? 

THE MINISTER OF RAILWAYS (SHRI 
NANDA): No separate statistics are main-
tained for tickets not utilised by passengers 
due to traffic jam on the Howrah bridge. 
As p~r rules, refunds are granted by the 
Station Masters on unused tickets surrendered 
within three hours of the departure of the 
train, after deducting due cancellation charges. 
In the year 1969, refunds of fares on 58,444 
tickets representing a valueofRs.12,13,798.97 
were granted at Howrah Station but the 
reasons for un-utilisation of these tickets 
are not known. 

However, during the same year 1969, the 
Eastern Railway Administration had granted 
refund on 231 tickets of the value of Rs. 
13,223.63 which were surrendered after the 
expiry of 3 hours from the time of departure 
of the train on the grounds of traffic jam at 
Howrah bridge. Refunds in such cases were 
granted deducting the due cancellat.ion 
charges as per ru les. 

Orders Placed with Wagon Bunders 

4564. SHRI JYOTIRMOY BASU: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the total value of wagon orders placed 
with the wagon builders, State-wise and year-
wise, from 1967-68 to 1969-70; and 

(b) the value of orders supplied by the 
wagon builders, State-wi'IC and year-wise, 
during the above period? 

THE MINISTER OF RAILWAYS (SHRI 
NANDA): (a) and (b). Details regarding 
railway matters are not compiled State-wise. 
A detailed statement giving tbe information 
firm-wise is laid on the Table of the House. 
[Placed in Ubrary. See No. LT-3039nO). 

Enaetmeat for Dedarlng Social Supentitioas 
as Uulawful 

4565. SHRI SHIVA CHANDRA IHA: 
Will the Minister of LAW AND SOCIAL 
WELFARE be plea~d to slate: 

(a) whether Government are planning to 
make any law for declaring certain social 
superstitions of one kind or anotber u un-
lawful; 




